
NOvmmER'rt, '1980 Written AftttDer, 

L:».JI tt) RaUwAY .. eI., to A,.a. Apta-
dOD 

-'49. SHRoI P. M. SAYEED : Wdl the 
• \{hilt!4 of l \~T ... N \.f, b'! pleJ.~ed ,to 
st \t! : 

(1.) w'l'!fler d'le to tlte agitation in 
A'Bl'n t"t~ R'lilw.:ly.t had to und~rg.) a 
he3.vy 1019; 

() if llJ, W l~t"ler t'l'! r.lil tr .. dH~ has 
O.lce aJ lin b!en d\Stll?teJ d'je to tlte recent 
a5th.tion. 

(r:) if 'i >, 1'1": t)t 11 hHi S Iff'ered by tlte 
R 1ilw~Y:f ; and 

Cd' wOnt ';~~)1 are b~i'1g tlken to revive 
Cn n >I.! n~.'lt oftr lin. in t'le st'lte ? 

Ttl ~ n~~u ri Mt~[~tcR. I~ Tde 
Mt 'lI.,rtl. Y OF R\'tLW t\yS (SHRI 
Mt\LLIK-\~UJ.'i) : (a) and (b) ye. 
Sir. 

(c) OJer the 9 InJntl-a period from 
Janulry to S~pternber, 1990, tlte loss of 
freiilt tr.1ftb in p'1y:jicd terml on account 
of t l"! a~~t lotion in A1u.n has been 3' '5 
JniUbn t'lnnes (:lpprox.) on Indian Rail· 
w lYl. 1'1 m ')n~tlrY termi, this work. 
out t') a loss ofR •. 24 crores (approxJ. Pas-
se 1 J ~ r tr 41ffi ~ h'11 also been seriously a.tJect-
f"d b~c lUle Orfl~ agit~tion. It is not poMi-
hIe tt) qlll'lti~y the loss in financial term, 
on p.luen~r tram,:. 

(d) Efforts are being Ill1,d~ to rQO 
m lxim '1 rn nU'llber of trains. Th~ cases or 
h :lId u? of trains are also being 'brOUlht 
to. t'-l'! notice of the State G3vernment 
arid t'leir a~tilt.1nce soug:lt in restoriDl 
trllia service. in t'te State as per the re. 
quirements. 

MoRral.ad .. of C.leatta Port 

-ISO. SHR.I SATYAGOPAL 
Mr~R ~ : Will the Minister of SHIPPING 
A~O T.R.-\~SP ORT be pleased to state: 

(a) W'lat are tne steps that the Govern-
m~1)t hu tllcen to mJd'!rni!e the Port of 
C llctltta ; a 1d 

(0) W 11.t are tl-t'! propJ;als of the Go-
V~rall~lt ? 

~HE MINISTER OF SHIPPING AND 
TA.\~gP0~T (SHR,l VEERBNDR,-\ 
PATIL) : (a) and (b) Ttle process of 
m')d~rnilJltion orCdcutta Port by way of 
replace1ll'nt ofoJd and ob oJete plant and 
equipm~nt and other port facilitie. hat 
been g.)ing on through plan development 
w;)rk. rig'lt from the beginning of First 
Five Year Plan. A'l amount of R. •• 
74· 00 cro~ ha. been .pent in this connec-
tion upto the period 1979-80. 

2. The creation of Haldia Dock System 
at a cost of Rs. 145· 74 croret WM also a 
part of the process of modernisation of 
Calcutta Port by providing facilitiea for 
handling bulk traflic and container •• 

3. During 1980 .. 81, a provision of Rs. 
4' 91 crores has been made for development 
of schemes aimed at modernisation of 
Calcutta Port. The Port has recently 
placed ordt'rs for the procure men t of 8 
Nos. 3- tl)nne wharf and yard electric 
cranes and replacernent of 7 Nos. 6·tonne 
capacity and 2 Nos. IOatonne capacity 
mobile cranes. Th<"v have also replaced 
18 of their old forklift trucks. 

4. Schenles regrding conversion of 
hopper barge into grab dredger, replace .. 
Inent of tugs 'Sturdy and Lotusr', Hi-
Fix chain and procurement of 5 diesel 
locomotives are under processing. Twenty 
old forklifts arc also proposed to be re-
placed. 

5. For the 6th Five Year Plan period 
1980-85, CPT ha! suggest("d, in addition 
to 1980 .. 81 schemes, certain modernisa-
tion schemes like replacement of cranes, 
tractors, 'locomotives, hydraulic engines, 
dredgers etc. 

6. Certain training measures essential 
for revitalising the Bhagirathi-HooihIy 
River System are heiDI executed by Cal-
cutta Port Trust. Expenditure on thae 
works i. met by the Central Government. 
An amount of&$. ~o· 70 croel haa so far 
been spent in this connection. 

eo..traetiaa of a Nadoaat JIIih .... ., 
from DeIJd to Bomba, 

-lSI. SHRI NAND KISHORB 
SHARMA 

SHRI ASHOKGE HLOT : 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state : 

(a) Whether Government propose to 
construct a National Highway from Delhi 
to Bombay from Mayapuri Industrial are.a 
in Delhi and running parallel to Delhl-
AJmer metre gauge rail line touching 
Ahnledabad and Surat and going upto 
Bombay connecting thereby Delhi, Har· 
yana, Riajasthan, Gujart and Maharashtra 
with a single road ; and 

(b) If so, how much. road i. 7~mpleted 
as also the time by WhlCh remalnmg road 
is likely to be completed and if not, the 
reasons therefor ? 

THE MINISTER OF SHIPPING AND 
TRANSPORT (SHaI VEERENDRA 



Wtitteft' Af&I1bCrt AGl\AHAYAHA" 1902 (SAKA) Written AftI1De,., 30 
BATIL) i: <a) No, Sir, There is already 
an existing National Highway from Delhi 
to Bombay ~onnecting Delhi, Haryana, 
R'\jastban, Gujarat and Maharashtra. 

(b) Does not arise. 
Protocol. and Acreem_t. SI ... ed 

between USA and China 
-152 SHRI MADHAVRAO SCINDIA 

WIn the Min"ster uf EXTEI~NAL AF-
FAIRS be d'eased to state: 

(a) Whether Government are aware of 
tlte growing u~fcnc(', diplorn:ltic, trade and 
ec()nomic relations between the USA and 
China in the c·)ntext ofincreasing cold war 
in the Indian Ocean b~tw('t"n the big 
power! and the continued occupation of 
Indian tt"rritory by China; 

(b) ifso, the df'tliled inform<:ttion about 
the protocols and agreements signed bet-
ween the two countries during the past 
six months ; and 

(C) Government's reaction thereto by 
way of strengthening India's defence 
and protecting Indian economic and trade 
interests ? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO) : (a) The Government are aware 
that there has been considerable develop-
ment in Sino-US relations in various 
field4J recently. 

(b) Tae following agreements were 
signed between USA and China during the 
put six months: 

(I) Oa 17 September, .,eo, the fol-
lowing Cour agreement! were .igned in 
Washington :;._ 

(i) Chfl Air T..-..port ApoeelDeat , 
This acreement will mean regularly 
scheHuled direct ftigh ts between the US 
and C~ina between the cities oCNew 
York and Peking via Tokyo. 
(ii) TestJIe ApeeJDent : This agree-
ment's stated objective is to promote 
orderly marketing in U.S.A. of Chineae 
textile products. The agreement replaces 
the unilaterally imposed quota by the 
United State last year. 
(iii) Maritime Tr_aport Ap.....-tl 
The agreement provide~ for increased 
marine trade between the two countries. 
Ch.inese veuels will be gran ted access to 
55 US port s on short notice as against 
similar faciltics to US vessels in 20 
Chinese ports. 

(iv) CoallUlar CoaveatiOllS The agree-
'l'IJent spells out the protection and services 
that consular officers can provide to the 
-citizens of both nationt. It permits each 
'Country to open th~e additional con-
tulates. 

(2) On II October, 1980, China and 
US .igned their fint lonsterm trade 

agreement providibl for an annual .ale 
of &-g million tons of American wheat 
and maize to China during the four year 
period beginning ut January, 1981. 

It is also well-known that the US 
Government has earlier this year agreed 
to leU a variety of support equipment to 
China which includes air defence radar 
transport aircraft, trailer trucks and co: 
mmunication gear. 

(c) The Governrnent of India keep in 
constant review the measures required 
to safeguard India's security, economic 
and trad,.. interests in response to the various 
international development. 

mternatiOllal convention OIl standard. 
of training cerdflcatioa and watch-

keeping for seaUarere 

·153· DR. VA"ANr KUMAR 
P AND IT: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state : 

(a) Whether India has ratified the 
conventions passed by the International 
Convention on the Standards of Train-
ing, Certification and Watch-kecpins 
for Seafarers, 1978; 

(b) ifnot, what steps are being taken by 
the Shipping Corporation of India, the 
Indian National Shipowners' AMociation 
and other bodies to ratify the same; and 

(c) What new courses and technical 
committees are being appointed to review 
and reorientate the present out-dated 
.tandards of training, certification, watch. 
keeping, fire fishting and other conven- . 
tions passed by the International body ? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEERENDRA 
PATIL) : (a) No SIr. 

(b) The que.tion of ratification is 
under consideration. International 
Maritime Conventions are ratified by 
Member States of the Inter-Governmental 
Maritime Consultative Organisa tion. 
A~ such it is for the Government of India 
to ratify the Convention and not for the 
Shipping Corporation of India, Indian 
National Shipowners' A~ociation or 
other bodies. 

(c) The STW Convention 1978 has 
prescribed 13 training courses. Of these 
only 2 are being conducted in India at 
present. Arrangements are being worked 
out in consultation with Shipping Corpora .. 
tion of India and other Shipping Com-
panid for organiging the remaining I I 
co~S at the proposed SCI maritime 
training institute in Bombay, at Govern-
ment', existing Merchant Navy Trainin, 

Institutes or at other :.training institutef. 




